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OF_ORDER DATED 07.11.2025 PASSED BY HON'BLE NATIONAL

GREEN TRIBUNAL

1, Ravinder Singh, aged about 34, S/o Sri Dev Karan Singh, posted as District
Magistrate Fatehpur, Uttar Pradesh, do hereby solemnly affirm and state as

under:

1. That I, the Deponent in the above captioned matter, am fully conversant with
the facts of the case and am competent and authorized to swear the present
affidavit.

2 That I state that the contents of this affidavit have been drafted by my
counsel on my instructions, and the contents of the same are true to my

knowledge and nothing material has been concealed therefrom.

BACKGROUND OF THE MATTER

3. The Hon’ble Tribunal, in these Original Applications, is examining the
issues pertaining to the chromium dumps, groundwater contamination and
health issues pursuant thereto in the districts Kanpur Nagar, Kanpur Dehat
and Fatehpur.

4. The matter was last listed for hearing on 07.11.2025, wherein the Hon’ble
Tribunal directed the following:

“ 7 The State Authorities especially the Chief Secretary, Uttar Pradesh
and Secretary, Health, Govt. of UP. are Jz‘rected to provide a timeline

thin two weeks in respect of the steps that will be taken by the State
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Authorities to complete the process of mapping the entire area and find
out the affected villages/ULBs/districts. They will also disclose the
approximate number of the affected persons, the medical facilities which
are available at the District/ULB/Village level including the health
centres, doctors, paramedical staff’ available in those health centres, the
facilities available in those health centres and the nearby labs and
distance from that lab for carrying out the blood and other sample
analysis. The mapping will include the food chain contamination, surface
water and ground water contamination and air contamination analysis.
The timeline will also be given for fully implementing the 22
recommendations which have been noted in the order dated 01.07.2025.

9. Liston 25.11.2025. ...”
REPLY IS AS FOLLOWS

I. REGARDING THE MAPPING PROCESS

5. That, it is respectfully submitted that the Director, AIIMS, New Delhi, Dr.
M. Srinivas, appeared virtually on the last date of hearing i.e., 07.11.2025,
and made certain expert recommendations, which stand duly recorded in
paragraph 5 of the Hon’ble Tribunal’s order. The relevant part of the said

order is reproduced herein for ready reference:

«_..5. In terms of the order of the Tribunal dated 07.10.2025, Dr. M.

Srinivas, Director, AIIMS, New Delhi has appeared virtually and has



suggested that the large-scale mapping of the area is required to be
done in respect of water source, food chain, industrial effluent
discharge, air quality and soil contamination to ascertain the root cause
of the problem. ” 4 He has submitted that multi-sectoral approach is
required to detect and remediate this problem and his further
suggestion is that the CSR funds by the corporate sector under the
Corporate Social Responsibility should also be utilized. He has further
suggested that the fI T, Kanpur can be involved for carrying out the air,
water and soil analysis of the area and the analysis of effluent
discharge from the industries and GSVMM College, Kanpur can do the
cluster waste sample survey to ascertain the extent of the problem. He
has also suggested that a database of the sample test results should be
created so that the repeated sample of the same individual is not
required to be taken and the arrangement of potable water should be
made to those who are affected by heavy metals. He has submitted that
if the comprehensive mapping is done, and the database is provided to
the AIIMS then appropriate remedial measures can be suggested....”
6. That, in compliance with the directions of the Hon’ble Tribunal and the
expert recommendations of Dr. M. Srinivas, the deponent has initiated
necessary action. Vide letter no. G00911/NGT/2025-26 dated 12.11.2025,

the deponent has requested the Principal, GSVMM, Kanpur Nagar, to submit

roposal for conducting a cluster-based blood sample survey to assess the
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extent of the issue. Additionally, vide letter no. GOOQIO/NGT/2025-26 dated
12.11.2025, the deponent has requested the Director, IIT Kanpur, to provide
a proposal for mapping the affected area with respect to water sources, food
chain, air quality, soil quality, and industrial effluent discharge.

Copies of letters 12.11.2025 are annexed herewith and collectively marked

as Annexure-1.

MEETING UNDER THE CHAIRMANSHIP OF DIVISIONAL
COMMISSIONER

That, vide lettér dated 20.11.2025, a meeting was held on 21.11.2025 under
the Chairmanship of the Divisional Commissioner, Kanpur Division.
Concerned officials from all the relevant departments, including the District
Magistrates of Kanpur Nagar, Kanpur Dehat, and Fatehpur, participated in
the deliberations. During the meeting, detailed deliberations were held
regarding the effective implementation of the Hon’ble Tribunal’s directions,
and clear directions were issued to all departments to furnish practical
timelines for each of the 22 suggestions. The authorities were further
directed to ensure strict compliance with the directions of the Hon’ble
Tribunal in their true letter and spirit.

A copy of letter dated 20.11.2025 is annexed herewith and marked as

Annexure-2.




III. REGARDING THE 22 SUGGESTIONS BY AMICUS CURIAE

8. That, it is most respectfully submitted that the deponent has previously filed
a Further Compliance Affidavit dated 06.10.2025 (hereinafter referred to as
‘Affidavit dated 06.10.2025°; kindly refer to judicial page numbers 4508—
4606), wherein compliance with the 22 recommendations of the learned
Amicus Curiae was placed on record. Thereafter, a Supplementary Affidavit
dated 06.11.2025 (hereinafter referred to as ‘Affidavit dated 06.11.2025°;
kindly refer to judicial page numbers 4721-4751) was filed, disclosing the
subsequent progress made pursuant to the earlier affidavit.
Copies of Affidavits dated 06.10.2025 and 06.11.2025 are annexed herewith
and collectively marked as Annexure-3.

9. That, the updated compliance status is as follows:

S. Recommendations Compliance Timeline/ Refer to
No Status Remarks para below
1. |RO-NF Water Plants: Clean | Complied Complied 10

Water for All Domestic
Purposes at centralised and
de-centralised installed RO-
NF systems (Identify the
usage of wells/hand pumps/
borewells/water source for
animals and agriculture)
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2. |Blood Sampling/ survey by | Response Re- 22
Govt in the affected areas of | awaited Sampling/Surv
Kanpur  Nagar/  Dehat/ | from ey timeline will
Fatehpur (Heavy Metal | GSVMM be decided
Analysis- Chromium, | College once response
Mercury, Fluoride) is provided by

GSVMM
College

3. |Improve Govt. Hospital’s | Partially Heavy metal | 11-13
infrastructure to  include | Complied sampling is
multi-specialty ~ diagnostic conducted at
facilities the district

level free of
cost, and the
collected
samples are
subsequently
tested at RML,
Lucknow

4. |List of all Industries | Complied Complied 14
(Regardless of Category/ :
legal/illegal/in-house)-

Kanpur Nagar, Kanpur
Dehat, Fatehpur _

5. |Boundary Wall and Cover | Complied Complied 15
for Existing Cr Dump/ Plume
(Fatehpur & Kanpur Dehat):

6. |Soil, Sludge and Water | Not --- ---
Analysis of-Panki/Shanigawa | Applicable
Landfill Site/ STP @ Pankha, | to Fatehpur
Sajari '

7. |Operate  Existing  STP | Not - ---
(Resolving Non- Compliance | Applicable
Within 2 Months) to Fatehpur

8. | Drain Action Plan- Untapped | Complied Complied 16
& Over Flowing tapped

~1Drains




Permanent Monitoring Plan
for Existing STP/ CETP/
CCRU/ Landfills/ TSDFs

Not
Applicable
to Fatehpur

10.

Construction and Installation
of sewage system and STP in
Kanpur dehat and Fatehpur

Not
Complied

For Fatehpur
(URBAN),

Under Phase-1,
18 MLD STP
along with
ancillary works
will be
constructed by
19.11.2027

17

11.

Removal of Chromium,
Mercury and Ash from the
affected area

Not
Complied

Member
Secretary,
UPPCB vide
letter no.
Gl116613, dt.
17.11.2025 has
requested  to
UP Govt. (Env.
Dept.) to issue
directions to
the concerned
agency for
disposal of
dump
chromium
waste

18

12.

Soil & Ground Water
Remediation

Response
Awaited
from T
Kanpur

Timeline will
be decided
once Response
is provided by
IIT Kanpur

13.

Noid ry M

""-.&

River Rejuvenation Plan
(Senger/ Noon/  Pandu
J Rivers)- Including Flood

Zoning, Rain water

Not ,
Complied

Upon receipt of
DEM By
Survey of India
by 31.12,2025,

19

/

\ *
/ ”
Bupta
k' S.K. Advocate\\

O\Sadaf Ff.,tehpm @

.22 3212000

/
EJ

/
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harvesting, watershed
development, encroachment
removal, Eco- flow

NIH Roorkee
will  provide
final report
along with
coordinates by
April, 2026.

14.

Government Multi-Specialty
Medical Aid Facility for
victims of Heavy metal
contamination (can  be
established in existing Govt
Hospitals in all three
districts)

Partially
Complied

ASJS.ATD.
S. Medical
College,
Fatehpur &
District
Hospital
Fatehpur

11-13

15.

Induction Of Work force in
CPCB/PCB

Not
Complied

MOU Signed
between
UPPCB  and
IIT Kanpur for
selection of 45
vacancies (As
per News
Article dated
11.11.2025);
and 224
Contractual
Vacancies
published vide
Adv. No.
H34965/AS
Camp
(118/2025)

20-21

16.

Technical Infrastructure to
State PCB/ SGWB

Complied

NABL
Accredited
Laboratory for
water and
waste water
analysis is
available

20-21
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17. | Continuous  supply  of| Complied |Complied 11-13
Electricity for STP/CETP/| (Hospital)

Hospitals

18. |Bye- Laws for Preventing | MOEF&CC, |--- -
Environmental Pollution | CPCB
from Mercury (in lines of
Minamata Convention)

19. |Find out the source of |Response Timeline will | 22
Chromium, Mercury, | Awaited be decided
Fluoride, and Iron in the eco- | from IIT | once Response
system. ' Kanpur is provided by

IIT Kanpur

20. |Survey And Mapping of | Response Timeline will | 22
(new/old) Dump Sites (of | Awaited be decided
chromium, mercury, ash) in | from IIT | once Response
Fatehpur and Kanpur Dehat, | Kanpur is provided by
Kanpur Nagar: IIT Kanpur

21. | Survey and Mapping |Response Timeline will | 22
of Groundwater | Awaited be decided
Contamination in Fatehpur | from IIT | once Response
and Kanpur Dehat, Kanpur | Kanpur is provided by
Nagar IIT Kanpur

22. |Survey of People/ Cattle/ | Response Timeline will | 22
Food Chain- To Check | Awaited be decided
Degree of Contamination and | from IIT | once Response
create an effective | Kanpur is provided by
Remediation Plan Against IIT Kanpur
Bio- Accumulation of Heavy
Metals.

IV. DETAILED REPLY WITH RESPECT TO EACH APPLICABLE

RECOMMENDATION
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A. RECOMMENDATION NUMBER 1

10.That, in addition to what was earlier submitted in the Affidavit dated
06.11.2025 at para 56 (judicial page 4729), the Executive Engineer, UP Jal
Nigam (Gramin), vide letter no. 5025/M-29/49 dated 19.11.2025, has

informed that clean and adequate drinking water is being supplied through

piped connections to all 2,057 households across the four chromium-

affected villages, namely Godhrauli, Baniyankheda, Abhaypur, and

Ashapur.
A copy of letter dated 19.11.2025 is annexed herewith and marked as

Annexure-4.

B. RECOMMENDATIONS NUMBER 3, 14 and 17

11.That, as stated in the Affidavit dated 06.10.2025, para 10 and 11 (judicial
page 4518), screening and sample-collection facilities for victims of heavy-
metal poisoning are available free of cost, and the collected samples are
tested at RML-IMS, Lucknow at government expense.

12.That, multi-speciality medical facilities for victims of heavy metal poisoning
are available at Amar Shaheed Jodha Singh Attaya Thakur Dariyav Singh
Medical College, Fatehpur and District Hospital, Fatehpur. The facilities

include Pathologists, MDs (Medicine), Dermatologists; and Digital X-Rays




4878

13.That, CMO, Fatehpur vide dated 22.11.2025 has informed that continuous
electricity supply for District Hospital and ASISATDSM College Fatehpur
are available through invertors and backup generators in case of power
outage.

A copy of letter dated 22.11.2025 is annexed herewith and marked as

Annexure-5.

C. RECOMMENDATION NUMBER 4
14.That, as stated in the Affidavit dated 06.10.2025, para 12 (judicial page
4519), the list of industries in District Fatehpur, as furnished by the District

Industry Centre, has already been placed before the Hon’ble Tribunal.

D. RECOMMENDATION NUMBER 5
15.That, as stated in Affidavit dated 06.10.2025, para 13 (judicial page 451 9),
and as stated in earlier affidavits, pre cast RCC boundary walls have been

made at 5 locations and wire fencing has been done at the remaining 6

locations (ponds).

E. RECOMMENDATION NUMBER 8

16.That, as previously submitted in the Affidavit dated 06.10.2025, para 16

/ﬂ dicial page 4520), in all four affected villages, the drains have already
(.O' "
C;\' 7 @ Deen

ed int d-side filter ch Nizati
i d \»Q; e\ ¢ ped into pond-side filter chambers, and Waste Stabilization Ponds

-~
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have been developed. Additionally, plantation of elephant grass and banana

saplings for phyto-remediation has been carried out.

F. RECOMMENDATION NUMBER 10

17.That, in addition to as submitted in Affidavit dated 06.10.2025, para 18
(udicial pages 4521-4522), Executive Engineer, UP Jal Nigam (Urban),
Fatehpur vide letter no. 1455/R-1/45 dated 19.11.2025 has informed that
tendering process for the Sewerage Project of Fatehpur Urban Local Body
has been completed. Under this project, an 18 MLD STP along with other
ancillary works will be completed by 19.11.2027.

A copy of letter dated 19.11.2025 is annexed herewith and marked as

Annexure-6.

G. RECOMMENDATION NUMBER 11

18.That, in continuation of the submissions made in the Affidavit dated
06.11.2025, para 10 (judicial page 4727), it is respectfully submitted that the
Member Secretary, UPPCB, vide letter no. G116613/C-2/General-613/25
dated 17.11.2025, has requested the Environment Department, Government
of Uttar Pradesh, to fix the requisite rates and to appoint a suitable technical
institute/agency for the lifting and disposal of chromium waste lying in

\..y\illage Godhrauli, District Fatehpur. Upon selection of the agency by the
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State Government, the timelines for the removal of chromium waste shall be

duly furnished before the Hon’ble Tribunal.

A Copy of letter dated 17.11.2025 is annexed herewith and marked as
Annexure- 7.

H. RECOMMENDATION NUMBER 13

19.That, Executive Engineer, Lower Ganga Canal, Kanpur vide letter no.
3895/K.P.L.G.C./NGT dated 19.11.2025 has informed that the Survey of
India is to providle DEM (Digital Elevation Model) by 31.12.2025,
thereafter NIH Roorkee will furnish the final report consisting of the
coordinates for the flood plain zone demarcation by April 2026.

A copy of letter dated 19.11.2025 is annexed herewith and marked as

Annexure-8.

I. RECOMMENDATIONS NUMBER 15 and 16
20.That, vide letter no. G00985/NGT-528/2023/2025 dated 21.11.2025, the

Regional Officer, UPPCB, F atehpur has informed that, as per a news article
published in Dainik Jagran dated 11.11.2025, an MoU has been executed
between IIT Kanpur and UPPCB for filling 45 vacancies of Grade-2
Officers. The recruitment process, to be conducted by IIT Kanpur, will
comprise a written examination followed by interviews and is expected to

take approximately 46 months. Further, vide advertisement no. H34965/AS



A Copy of letter dated 17.11.2025 is annexed herewith and marked as Annexure- 7.
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Camp (118/2025), 224 contractual vacancies across various posts have also

been notified and will be filled by UPPCB.

A copy of letter dated 21.11.2025 is annexed herewith and marked as
Annexure-9.

21.That, vide letter dated 21.11.2025 mentioned above, it has also been
informed that at present NABL Laboratory facility for water and waste water

analysis is available at UPPCB, Regional Office, Prayagraj.

J. RECOMMENDATIONS NUMBER 2, 12,19-22.

22.That, as humbly submitted in paragraphs 5 and 6 hereinabove, and in
compliance with the directions of the Hon’ble Tribunal as well as the expert
recommendations of the Director, AIIMS New Delhi, the deponent has
issued letters to GSVMM Kanpur and IIT Kanpur requesting reports/plans to
enable a systematic mapping, survey, screening and sampling exercise in
accordance with the directions of the Hon’ble Tribunal.

23.That, the deponent is duty bound to fulfil the obligations which are assigned
under the law and directions passed by this Hon’ble Tribunal. The deponent
is fully committed to ensure strict adherence to the orders of this Hon’ble
Tribunal and undertakes to faithfully comply with any further directions or

instructions that may be issued by this Hon’ble Tribunal without demur or
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24.Hence, this reply is respectfully submitted for kind perusal of this Hon'ble

Tribunal.

25.That everything stated above is true and correct to my knowledge, derived

cen concealed therefrom.

DEPONENT

from official records, and nothing material hos b

VERIFICATION

Verified at [\Do\§\4.2( }D\/\\g‘_ on this 2 9, day of November, 2025, that the

contents of the above affidavit from paragraphs 1 to% 3 are true and correct

to the best of my knowledge and belief. No part of it is false and nothing

material has been concealed therefrom.,

=
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Ryw wm asia 8Ra aiftewy, 7€ Reed N R=RENT Origlonal Application No.
985/2019 (L.A. No. 568/2024) In Re: Water Pollution by Tanneries at Jajmau
Kanpur Nagar Uttar Pradesh With Origional Application No. 986/2019 Re:
Water Pollution at Rania Kanpur Dehat & Rakhi Mandi Kanpur Nagar Uttar
Pradesh With Origional Application No. 528/2023 News Report published in

Danik Jagran dated 14.08,2023 “highlights a growing concern regarding
- industrial pollution in the Godhrauli village” ¥ WRT ey f&Aie 07.11.2025 Ed

T N |

HHIT SYYE TIe B Way F GaeR @ I ieRle, afreeel, R O STegR #
IAIRGT ®Y ¥ SN HIMTT Ui & J5fe SuaR,/ R Ud Te-ur & &5 H HhAer |8 |
Sy B9 @ ey § "eeg g R s, 98 Reel g afiva ey fiAis '
07.11.2025 @ UR— 5 & FEId 3 e g—

".....5. In terms of the order of the Tribunal dated 07.10.2025, Dr. M. Srinivas,

Director, AIIMS, New Delhi has appeared virtually and has suggested that the large-
scale mapping of the area is required to be done in respect of water source, food

chain, industrial effluent discharge, air quality and soil contamination to ascertain

the root cause of the problem.

He has submitted that multi-sectoral approach is required to detect and remediate
this problem and his further suggestion is that the CSR funds by the corporate sector
under the Corporate Social Responsibility should also be utilized. He has further
suggested that the IIT, Kanpur can be involved for carrying out the air, water and
soil analysis of the area and the analysis of effluent discharge from the industries
and GSVMM College, Kanpur can do the cluster waste sample survey to ascertain
the extent of the problem, He has also suggested that a database of the sample test
results should be created so that the repeated sample of the same individual is not
required to be taken and the arrangement of potable water should be made to those
who are affected by heavy metals. He has submitted that if the comprehensiye
mapping is done, and the database is provided to the AIIMS then appropriate

remedial measures can be suggested....."
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Kanpur Nagar Uttar Pradesh With Origional Application No. 986/2019 Re:
Water Pollution at Rania Kanpur Dehat & Rakhi Mandi Kanpur Nagar Uttar
Pradesh With Origional Application No. 528/2023 News Report published in
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industrial pollution in the Godhrauli village” ¥ WRT &MY fRA1d 07.11.2025 &
GECET '
EREDS
R SUGT fowe @ Way ¥ B @ um lerien SIS, SR Td amengR F
WWQWWWEEWW/WWW—W&%#W@
Wﬁ?ﬂﬂ%ﬁéaﬁmmaﬁﬁa@ww?éﬁwﬁmqﬁmm%omm
2025 & URKR— 5 & GAUd I Frerad g

"

...... 5. In terms of the order of the Tribunal dated Q7. 10.2025, Dr. M. Srinivas,
Director, AIIMS, New Delhi has appeared virtually and has suggested that the large-
scale mapping of the area is required to be done in respect of water source, food
chain, industrial effluent discharge, air quality and soil contamination to ascertain
the root cause of the problem.

He has submitted that multi-sectoral approach is required to detect and
remediate this problem and his further suggestion is that the CSR Sunds by the
corporate sector under the Corporate Social Responsibility should also be utilized. fle
has further suggestedl that the IIT, Kanpur can be involved Jor carrying out the air,
water and soil analysis of the area and the analysis of effluent discharge Sfrom thc:
industries and GSVMM College, Kanpur can do the cluster waste sample Swrvey to
ascertain the extent of the problem. He has also suggested that a database of the
sample test resulls should be created so that the repeatecd sample of the same
individual is not required (o be taken and the arrange

ment of potable waqter shoulqg
be made to those who are affected by heavy metals. He has submitted that if the

comprehensive mapping is done, and the database is provided to the AllMs the
appropriate remedial measures can be suggested,...." "
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IN RE: WATER POLLUTION AT RANIA KANPUR DEHAT & RAKHI

MANDI KANPUR NAGAR UTTAR PRADESH

WITH

ol R i
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FURTHER COMPLIANCE REPORT ON BEHALF OF THE DISTRICT

MAGISTRATE, FATEHPUR, UTTAR PRADESH, IN COMPLIANCE

OF ORDER DATED 01.07.2025 PASSED BY HON'BLE NATIONAL

GREEN TRIBUNAL

1. Ravinder Singh , aged about 34, S/o Sri Dev Karan Singh, posted as District
Magistrate, Fatchpur, Uttar Pradesh, do hereby solemnly affirm and state as
under:

1. That I, the Deponent in the above captioned matter, am fully conversant with

the facts of the case and am competent and authorized to swear the present

affidavit.

That 1 state that the contents of this affidavit have been drafted by my

counsel on my instructions, and the contents of the same are true to my

knowledge and nothing material has been concealed therefrom.

_.__BACKGROUND OF THE MATTER

3,']?13 Hon’ble Tribunal, in these Original Applications, is examining the

e

ifsues pertaining to the chromium dumps located at Rania, District Kanpur

i,

: ‘Dehat; Rakhi Mandi, District Kanpur Nagar; and District Fatehpur.
4. That, in compliance with order dated 27.05.2025, the deponent had filed

Compliance Report by the way of Alfidavit dated 13.06.2025 (hereinafter

referred to as the ‘Previous Report’) and thereafter the Hon’ble Tribunal



gave following directions, the relevant portion is mentioned hereinbelow for

perusal-

“..7. After the order dated 27.05.2025, further reports on behalf of
District Magistrate, Kanpur Dehat dated 13.06.2025, District Magistrate,
Kanpur Nagar dated 13.06.2025, compliance report on behalf of District
Magistrate, Fatehpur dated 13.06.2025, Additional affidavit on behalf of
Special Secretary, Medical Health and Family Welfare, UP dated
27.06.2025, report on behalf of Chief Engineer, Ramganga, Kanpur, UP
dated 26.06.2025 and affidavit dated 30.06.2025 on behalf of Central

Pollution Control Board have been filed.

8 “Learned Amicus Curiae has examined these affidavits/reports and

has handed over her comments which are as follows:- ...

14. List on 07.10.2025... "

A copy of Compliance Report dated 13.06.2025 is annexed herewith and

marked as Annexure- 1.

FURTHER COMPLIANCE IS AS FOLLOWS:
POINT 1-RO — NF WATER PLANTS: CLEAN WATER FOR ALL
DOMESTIC  PURPOSES  CENTRALISED  AND  DE-CENTRALISED

<2 INSTALLED - RO- NI SYSTEMS  (IDENTIFY  THE  USAGE  OF

4890
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WELLS/LHIANDPUMPS/ BOREWELLS/WATER SOURCE FOR ANIMALS

AND AGRICULTURE)

5. That the District Panchayat Raj Officer, Fatehpur, vide Letter No.
4081/NGT/2025-26 dated 29.09.2025, has informed that, in addition to the
progress mentioned in the previous report (paras 2-8), the present status of

potable water supply in the four affected villages is as follows:

e Godhrauli: As stated in para 4 of the Previous Report, water is supplied

twice daily through the Godhrauli Water Scheme to 546 out of 576

households via a 250 KL overhead tank established at Baniyankheda. For

the remaining 30 higher-elevation households, supply is presently

7> == ensured through 8 water tankers with a total capacity of 40,000 litres,
i twice daily (meeting the requirement of 135 litres per person per day).
Further, M/s Capital Electech has completed tubewell boring, and bore

development work is in progress. Upon completion, these 30 households

will also be connected and supplied through piped connections from the

overhead tank.
e Baniyankheda:As stated in para 5 of the Previous Report, all 230

houscholds receive uninterrupted piped water supply twice daily through

the 250 KL capacity overhead tank.
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e Abhaypur:As stated in para 5 of the Previous Report, all 1,064
households receive uninterrupted supply twice daily through 225 KL and
100 KL capacity overhead tanks.

e Ashapur:In furtherance of as stated in para 5 of the Previous Report, at
present all 187 households have been connected and receive

uninterrupted supply twice daily through a 50 KL capacity overhead tank.

A copy of letter dated 29.09.2025 is annexed herewith and marked as
Annexure 2; and the photographs and water tanker supply logs to 30
households in Gadhrouli along with photographs of all overhead tanks in

four areasare annexed herewith and marked collectively as Annexure-3.

6. That, in addition to the details mentioned in para 9 of the previous report, an

e o o o
S N additional 5 handpumps in village Ashapur and 34 handpumps in village

#Abhaypur have been dismantled.Accordingly, the updated number

3
j%()fdismantled handpumps is as follows:Godhrauli — 33, Baniyankheda — 16,

L
“h

A ey Ashapur — 18, and Abhaypur — 76.With this, the dismantling work of all
chromium-affected handpumps in District Fatehpur has been completed.

Copies of photographs of dismantled handpumpsare annexed herewith and
attached as Annexure-4.

POINT 2- BLOOD-SAMPLING SURVEY & MEDICAL SURVEILLANCE
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7. That, a meeting was held at the office of the Director General of Medical and
Health Services, Uttar Pradesh, Lucknow, with the participation of experts.
Therein, SOP was prepared, according to which the Health Department
issued necessary instructions regarding heavy metal poisoning and treatment
thereof.

A copy of minutes of meeting dated 26.08.2025 is annexed herewith and
marked as Annexure-5.

8. That, as per the information furnished by the Chief Medical Officer,
Fatehpur, vide Letter No. C.M.O./NGT/Compliance/2025-26/108 dated
06.10.2025 (hereinafier referred to as “Letter dated 06.10.20257), and in
compliance with the SOP referred to in the preceding paragraph, testing in
the affected villages has been conducted for LFT, KFT, fluoride in urine; and
mercury and chromium in serum. A total of 90 individuals have been

mpled in this manner, ensuring that no gender disparity exists in the

4 ",;‘f\! ‘%Eﬁg g process.

: 1, i
A co}:_i;' of letter dated 06.10.2025 is annexed herewith and marked as

A i

A3 %5
Lo R Mre-ﬁ

9. That, as per the information provided vide Letter Dated 06.10.2025

mentioned in para hereinabove, a total of 1175 people have been screened in
the chromium-affected villages of Godhrauli (31 1), Baniyankheda (366),

Abhaypur (285) and Ashapur (213) during the year 2025 (till September).
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Out of these, 171 (including 90 in the para mentioned hereinabove) blood
samples were tested, wherein 148 persons were found with elevated
chromium levels, and 03 persons showed traces of mercury. Further, 15

persons were found suffering from liver enzyme abnormalities, and 0l

person was detected with an increased level of serum creatinine.

Copies of screening records of 1175 people and sampling/testing records of

171 people are annexed herewith and collectively marked as Annexure-7.
POINT-3- IMPROVE GOVT. HOSPITAL’S INFRASTRUCTURE TO
INCLUDE MULTI- SPECIALTY DIAGNOSTIC FACILITIES
10.That, as per the information provided vide Letter Dated 06.10.2025

mentioned in para 8 hereinabove, it has further been informed that Screening

- and Sample collection facility for testing of heavy metal poisoning has been

made available every Tuesday at Primary Health Centre, Gopalganj,

- established near the identified affected villages. Thus, any

NSl
.A" nd X >
v W3 émptomatic/asymptomatic willing person from the identified affected areas
B Z
Ewle, . +«% can get the test done free of cost in their area itself. Thereafter, the collected

samples are then tested at RML-IMS Lucknow/ CSIR-IITR Lucknow at
government €xXpensc.

1 1.1t has been further informed that regarding the availability of multi-specialty
medical facilities for victims of heavy metal pollution, Amar ShaheedJodha

Singh Attaya Thakur Dariyav Singh Medical College, Fatchpur, offers
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il

pathologists, MDs (Medicine), and dermatologists. Digital X-rays and CT
scans are also available.
POINT 4- LIST OF ALL INDUSTRIES (REGARDLESS OF CATEGORY/
LEGAL /ILLEGAL /IN-HOUSE)
12.That, in this regard, it is humbly submitted that the list of industries in

District Fatechpur, as per the data provided by the District Industry Centre,

Fatchpur has already been provided in the para 16 of the Previous Report

dated 13.06.2025.

A copy of list of industries in District Fatehpur is annexed herewith and
marked as Annexure-8.

POINT 35- BOUNDARY WALL AND COVER TFOR EXISTING CR

- DUMP/PLUME (FATEHPUR & KANPUR DEHAT)

P

W,

&

! &f{t DPRO vide letter dated 29.09.2025 (refer to para 5 hereinabove) has
i
ni

: & ﬁned that in addition to fhe information as provided in para 17 and 18 of

Nursing College to M/s Aditi Floor Mill, Village Abhaypur, Fatehpur.

Village Rahsoopur, Fatehpur, near National Highway road side.

Godhrauli-Baniyankheda road, Fatehpur.

Godhrauli to Baniyankheda road near railway line crossing.
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e M/s MadhuchandraTechnochem, Complex dump yard, Fatehpur.
Copies of photographs of completed pre cast boundary walls at above-

mentioned five locations is annexed herewith and marked as Annexure- 9.

POINT 6- SOIL. SLUDGE AND WATER ANALYSIS OF- PANKI/

SHANIGAWA LANDFILL SITE/STP at PANKHA, SAJARI

14. It is humbly submitted that the matter does not pertain to District-Fatehpur.
POINT 7- OPERATE EXISTING STP (RESOLVING NON- COMPLIANCE
WITHIN 2 MONTHS)

15. It is humbly submitted that the matter does not pertain to District-Fatehpur.

POINT 8- DRAIN ACTION PLAN-UNTAPPED & OVER FLOWING

TAPPED DRAINS (WITH NAME/ LOCATION OF EACH SEWAGE

3 “SDREIN)

ﬁf%’%
i zﬂfﬁ,“}t is humbly submitted that as mentioned in the para 19 of the Previous

¥ .
ﬁsﬁpn dated 13.06.2025, the complete tapping of drains into pond-side filter

-"Ehambers, along with the development of Waste Stabilization Ponds
(WSPs)and plantation of elephanta grass and banana saplings for phyto-

remediation, has been completed in all four affected villages. The status is as

follows:
NAMI AND
S. [POPULATION REPAIRABLE FILTER _— COMMEN
NO. [0F GRAM DRAINS CHAMBER T
PANCHAYAT
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:
wnnrpre ACHIEVE( . = [ACHIEVE | o mcer [ o
TARGET [* Ve |/I\:_|Iz_(. MENT | TARGET | SUPPLY
I | Godhrauli - 3354 [ 03 03 08 08 01 0l Allsymne
completed
Banyankheda - All work
5
2 00 0
1354 ) 0 03 03 01 0l completed
3 | Abhaypur-5798 | 06 06 02 02 01 01 All work
completed
4 | Ashapur - 1090 00 00 02 02 0l 0l Rl e
completed
Sum 09 09 15 15 04 04

POINT 9- PERMANENT MONITORING PLAN FOR EXISTING STP/ CETP

/CCRU /LANDFILLS /TSDFS

10- CONSTRUCTION AND INSTALLATION OF SEWAGE

b
%F’STEM AND STP IN KANPUR DEHAT AND FATETPUR

e
> 18.That, in furtherance of the details provided in Para 20 of the Previous Report
dated 13.06.2025, it is humbly submitted that the Detailed Project Report for

the 36 MLD capacity STP for Fatehpur City has been approved by the State
Authorities vide Letter No. 214/Amrut-2.0/No.-5-2023 dated 25.10.2023.1t

is further submitted that a meeting has been scheduled on 06.10.2025 by

the State Authorities vide Letter No. 6010(1)/No.-5-25-69/2022 dated

29.09.2025, wherein a decision regarding the final approval of the
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tendering processfor the construction of the said STP is expected to be

taken.

Copics of letters dated 25.10.2023 and 29.09.2025 are annexed herewith and

collectively marked as Annexure-10.

POINT 11- REMOVAL OF CHROMIUM, MERCURY AND ASH FROM

THE AFFECTED AREA

19.A study regarding the chromium dump waste site in District Fatehpur has

- ‘,.:"-"-:""“:l; 90,

' /,

been undertaken by the Research Planning and Business Development
Division, CSIR, Lucknow, to ascertain the intensity and quantity of
chromium waste at village Godhrauli, Fatehpur. The complete report is
awaited, pursuant to which the finalisation of process for removal of

chromium, mercury, and ash from the affected area will be under

taken. The U.P. Pollution Control Board has issued Letter INo.

&
GDO789fNGT O.A. 528/2023/2025 dated 24.09.2025 and Letter No.

.C«r

H'5§189/C-2/NGT 46/25 dated 13.06.2025 to CSIR, Lucknow,

j%questmg expedition of the submission of the final report.

" Copies of letters dated 13.06.2

025 and 24.09.2025 are annexed herewith

and collectively marked as Annexure- 11.

POINT 12- SOIL & GROUND WATER REMEDIATION

20.As mentioned in the para 19 hereinab

ove, upon receipt of the said report by

the Research Planning and Business Development Division, CSIR,

4898
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Lucknow, planning for soil and ground water remediation will be executed
once the waste is lifted from the sites.
POINT 13- RIVER REJUVENATION  PLAN  (SENGER ~ /NOON
/PANDU RIVERS) - INCLUDING FLOOD PLAIN ZONING, RAIN WATER
HARVESTING.  WATERSHED  DEVELOPMENT, ENCROACHMENT
REMOVAL, ECO- IFLLOW
21. That, the deponent vide letter dated 06.06.2025 has tasked the Executive
Engineers of Irrigation Department, Lower Ganga Canal and Drainage wing
to prepare, within strict timelines, a rejuvenation plan covering flood plain
zoning, encroachment removal, rain water harvesting, watershed
development and eco-flow restoration.

A copy of letter dated 06.06.2025 is annexed herewith and marked as

Annexure-12.

_POINT 14- GOVERNMENT MULTI-SPECIALTY MEDICAL AID
PRELITY FOR VICTIMS OF HEAVY METAL CONTAMINATION (CAN

BE BETABLISHED IN EXISTING GOVT. HOSPITALS IN ALL THREE
g

22. The total number of eligible individuals under the Pradhan Mantri Jan

Arogya Yojana (Golden Card) in all the above four villages at present is
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3774, out of which cards have been made for 2737 individuals. Ayushman
cards are being made in the affected villages by organizing camps as per the
roster and by trained staff of ANMs, Asha workers and teams in the affected
areas. Thus, Ayushman cards have been made for 260 beneficiaries in the
last months of July and August. Ayushman cards of all the remaining

eligible beneficiaries will be completed in the next 15 days.

23.That everything stated above is true and correct to my knowledge, derived

from official records, and nothing material has been concealed therefrom.

e,

DEPONENT

—

‘
}

J’

Verified at Fatehlgur on this 06 day of October|2025, that the

VERIFICATION

contents of the above affidavit from paragraphs 1 toZ:} are tru¢ and correct to

the best of my knowledge and belief. No part of it is false and nqthing material

has been concealed therefrom.

38

DEPONENT
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NEWS REPORT PUBLISHED IN DAINIK JAGRAN DATED 14.08.2023

“HIGHLIGHTS A GROWING CONCERN REGARDING INDUSTRIAL

POLLUTION IN THE GODHRAULI VILLAGE”

SUPPLEMENTARY AFFIDAVIT ON BEHALF OF THE DISTRICT

MAGISTRATE, FATEHPUR, UTTAR PRADESH, IN COMPLIANCE
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OF ORDER DATED 07.10.2025 PASSED BY HON'BLE NATIONAL

GREEN TRIBUNAL

1, Ravinder Singh, aged about 34, S/o Sri Dev Karan Singh, posted as District

Magistrate, Fatchpur, Uttar Pradesh, do hereby solemnly affirm and state as

under:

1. That I, the Deponent in the above captioned matter, am fully conversant with

the facts of the case and am competent and authorized to swear the present

~ -afﬁdavit.

? That [ state that the contents of this affidavit have been drafted by my

l
b[%on my instructions, and the contents of the same are true to my

«,

& e knowledge and nothing material has been concealed therefrom.

BACKGROUND OF THE MATTER

3. The Hon’ble Tribunal, in these Original Applications, is examining issues
relating to chromium dumps, consequent groundwater contamination, and
associated health impacts in the districts of Kanpur Nagar, Kanpur Dehat,
and Fatehpur.

4. That, the deponent had filed a ‘Further Compliance Report’ dated
06.10.2025(kindly refer to judicial page no. 4508 to 4606).Subsequently, the
Hon’ble Tribunal, vide its order dated 07.10.2025, was pleased to allow the
deponent to file a supplementary report. The relevant portion of the said

order is reproduced herein for perusal:
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“..1. Affidavits dated 06.10.2025 have been filed by the District

Magistrates of Kanpur Dehat, Kanpur Nagar and Fatehpur respectively.
3. Learned Counsel SJor State of Uttar Pradesh and concerned State

Authorities seeks Jour weeks’ time to file supplementary affidavits which

prayer is allowed,

4. List on 07.11.2025 for further hearing...”

REPLY IN COMPLIANCE OF THE AFOREMENTIONED ORDER AND

IN SUPPLEMENT TO THE AFFIDAVIT DATED 06.10.2025 IS AS

& - FOLLOWS:

e B 5 .
e o S -
= 4 . "o ;
peh = L7
e e
e 5 -
A Y
=23 [t

?::,f& = I REGARDING CLEAN DRINKING WATER
s That the District Panchayati RaJ Officer (DPRO), vide letter no.
4441/NGT/2025-26 dated 03.11.2025, has informed that sufficient provision
of clean and potable water is Being maintained, as previously submitted

before the Hon’ble Tribunal, in all four chromium-affected villages, namely

Godhrauli, Baniyankheda, Abhaypur, and Ashapur

A copy of letter dated 03.11.2025 is annexed herewith and marked as

Annexure-1.
6. That, vide the letter dated 03.11.2025 mentioned in para above, it has also

been submitted that, with respect to remaining 30 households in village

Gadhrauli which are currently not connected to piped connection and
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temporarily sufficient water is provided through 8 water tankers of

cumulative capacity of 40,000 litres, at present the tubewell boring and
pump house construction work has been completed and final finishing work
is currently underway. Due to heavy rains and festive season the work had
been delayed but now by 15.11.2025, the remaining work will be completed
and these 30 houses will also be connected to piped water network.

Copies of photographs of tanker water supply to 30 households are annexed

herewith and marked as Annexure-2.

I.. REGARDING MEDICAL ASSISTANCE

the Chief Medical Ofﬁcer ‘Fafehpur vide letter no.

: CMQ/NGT/Comphance/ZOZS 26/3898 dated 31.10.2025, has informed that
‘ E)fegyv four chromlum affected v111ages—Godhrau11 Baniyankheda,

Abhaypur and Ashapur Smce January 2025 a total of 53 health camps have
been orgamzed in these areas, wherein 1,383 individuals have been screened.

A copy of letter dated 31.10.2025 is annexed herewith and marked as
Annexure-3.

8. That, vide the letter dated 31.10.2025 mentioned above, it has also been
informed that out of the screened individuals, a total of 171 people have been
tested for heavy metal contamination. Among these, 148 reports have shown
higher than normal chromium levels (0.05-1.4 pg/litre), and 3 reports have

shown higher than normal mercury levels (<20 pg/litre).
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9. That, vide the letter dated 31.10.2025 mentioned above, it has further been

informed that in addition to as stated in the para 22 of the Affidavit dated
06.10.2025 (kindly refer to judicial page no. 4523), out of the total 3774
eligible people in the four affected villages, Ayushman Cards of 3030 people

have been made and the remaining process will be completed in the

upcoming days.

; IIl. REGARDING REMOVAL OF CHROMIUM, MERCURY AND
ASH .
10.That, in addition to as stated in paragraph 19 of the Affidavit dated
06.10.2025 (kindly refer to j.udicial page no. 4522), it is submitted that
CSIR-Indian Institute of Toxicology Research, Lucknow has submitted its
additional report dated 20.06.2025, in which the quantity of chromium

waste/soil lymg at the 12 spots in village Godhrauli has been calculated as

gy ,.;(159 91 cublc metres. As informed by the Regional Officer, UPPCB, the
& Nl
i AR
& :‘&"“‘?\"" 5
I?‘:‘ée;;i‘;-t . proposal for remediation of the said chromium waste/soil is under
3 -{7*3"\ (:'./

. PN
ot .
ZP}‘:": gt 3
1

' preparatibn and will be forwarded to the concerned authorities in the coming
s AT | |
A copy of CSIR report dated 20.06.2025 is annexed herewith and marked as
Annexure- 4.
11.Hence, this supplementary affidavit is respectfully submitted for kind perusal

of this Hon'ble Tribunal.
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12.That everything stated above is true and correct to my knowledge, derived

from official records, and nothing material has been concealed therefrom.

2.

DEPONENT

VERIFICATION

Verified at _’F'M“ on this 06 day of November, 24025, that the

contents of the above affidavit from paragraphs 1 to 12 are true

d correct to

the best of my knowledge and belief. No part of it is false and not ing material

has been concealed therefrom.
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I Recommendations a Compliance done Timel:
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— RO-ANFWater Plants -Clean Water for All Domesiic Purposes ai centralised

! cnd de-ceniralised installed RO- NF systems (Identify the usage of wellsthand pumps/

borewells ¥ atersourcefor animals and agriculiae) YES
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Recommendations/suggestions which were recorded in the proceedings dated

01.07.2025 of OA No. 985/2019, 986/2019, 528/2023

No

Recommendations

Compliance done (Yes/No)

Timeline

RO-NFWater Plants:Clean Water for All. Domestic Purposes at centralised and de-
centralised installed RO- NF systems (Identify the usage of wells/hand pumps/
borewells/watersourcefor animals and agriculture)

Yes

Blood Sampling/ survey by Govt in the affected areas of Kanpur Nagar/ Dehat/
Fatehpur (Heavy Metal Analysis-  Chromium, Mercury, Fluoride)

Compliance on
Spetember 2025

Improve Govt. Hospital’s infrastructure to include multi-speciality diagnostic facilities

Amar Shaheed Jodha Singh Ataiya
Thakur Dariyao Singh Medical
College, Fatehpur & District
Hospital Fatehpur

List of all Industries (Regardless of Category/ legal/ illegal/ in-house)-Kanpur Nagar,

Kannur Dehat Fatehpur()
Boundary Wall and Cover for Existing Cr Dump/ Plume (Fatehpur & Kanpur

Dehat):

Soil, Sludge and Water Analysisof-Panki/Shanigawa Landfill Site/ STP @ Pankha, Sajari

Operate Existing STP (Resolving Non- Compliance Within 2 Months)

Co

Drain Action Plan- Untapped & Over Flowing tapped Drains

Permanent Monitoring Plan for Existing ~ STP/ CETP/CCRU/  Landjfills/ TSDFs

10.

Construction and Installation of sewage system and STP in Kanpur dehat and Fatehpur

11.

Removal of Chromium, Mercury and Ash from the affected area

12.

Soil & Ground Water Remediation

3.

River Rejuvenation Plan (Senger/Noon/PanduRivers)- Including Flood Plain

Zoning, Rain water harvesting, watershed development, encroachment
removal, Eco- flow )
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Government Multi-Specialty Medical Aid Facility for victims of Heavy metal contamination
(can be established in existing Govt Hospitals in all three districts)

Amar Shaheed Jodha Singh Ataiya
Thakur Dariyao Singh Medical
College, Fatehpur & District
Hospital

Induction Of Work force in CPCB/ PCB

16. | Technical Infrastructure to State PCB/ SGWB
17. | Continuous supply of Electricity for STP/CETP/ Hospitals Continuous power supply 24x7
Backup Jenrator and Invertor also
avliable in District Hospital,
Amar Shaheed Jodha Singh
Ataiya Thakur Dariyao Singh
Medical College, Fatehpur,
18. | Bye- Laws for Preventing Environmental Pollution from Mercury (inlines of Minamata -
Convention)
19. | Find out the source of Chromium, Mercury, Fluoride, and Iron in the eco-system. -
20. | Survey And Mapping of (new/old) Dump Sites (of chromium, mercury, ash) in Fatehpur and -
Kanpur Dehat. Kanpur Nagar:
21. | Survey and Mapping of Groundwater Contamination in Fatehpur and Kanpur Dehat, -
Kanpur Nagar
22. | Survey of People/ Cattle/ Food Chain- To Check Degreeof Contamination and create an -

effective Remediation Plan Against Bio- Accumulation of Heavy Metals.
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Office of The Executive Engineer, Construction Division, U.P. Jal Nigam (Urban) Fatehpur.

Recommendations/Suggestions which were recorded in the proceedings dated

01.07.2025 of OA No. 985/2019, 986/2019, 528/2023

S.No Recommendations Compliance done (Yes/No)

Timeline
10. | Construction and Installation of Scwage System and

Tendering for the Sewerage Project of Fatehpur

STP in Kanpur dehat and Fatehpur Urban Local Body has been completed. Under this

v project, an 18 MLD Sewage Treatment Plant
es _
(STP) along with other ancillary works will be
constructed. The scheduled date for completion of

the STP is 19 November 2027.

ﬁ\\\\'ﬂ'
xecutive Engineer
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Office of The Executive Engineer, Construction Division, U.P. Jal Nigam (Urban) Fatehpur.

Recommendations/Suggestions which were recorded in the proceedings dated

01.07.2025 of OA No. 985/2019, 986/2019, 528/2023

S.No Recommendations Compliance done (Yes/No)

Timeline
10. | Construction and Installation of Scwage System and

Tendering for the Sewerage Project of Fatehpur

STP in Kanpur dehat and Fatehpur Urban Local Body has been completed. Under this

v project, an 18 MLD Sewage Treatment Plant
es _
(STP) along with other ancillary works will be
constructed. The scheduled date for completion of

the STP is 19 November 2027.

ﬁ\\\\'ﬂ'
xecutive Engineer
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Rec0mmend:iti0n§7§i1ggesfions @i‘ich were recorded in the proceedings dated

07.01.2025 of OA No. 985/2019, 986/2019, 528/2023 ~

S. ~ Recommendations Compliance Timeline
No done ‘
(Yes/No)

1. RO-NFWaterPlanis:CleanWater  fordll Domestic  Purposes -
ceniralised and de-centralised installed RO- NF Systems (Identify the usage = - \

|| ofwells/hand pumps/ borewells/watersourcefor animals and agriculture) ‘\
2. | Blood Sampling/ survey by Govt in the affected areas of Kanpur Nagar/ - j
| Dehat/ Fatehpur (Heavy Metal Analysis-  Chromium, Mercury, Fluoride) ) _

3 Improve Govt. Hospital’s infrastructure to include  multi-speciality - R \
diagnostic facilities |

4. | List of all Industries (Regardless of Category/ legal/ illegal/ in-house)- - W

| Kanpur Nagar, Kanpur Dehat, F. atehpur i
5. | Boundary Wall and Cover for Existing Cr Dump/ Plume (Fatehpur - 7\
& Kanpur Dehat): i 1
6. | Soil, Sludge and Water Analysisof-Panki/ShanigawaLandfill Site/ STP @ - j
Pankha, Sajari ) |
7. Operate Existing STP (Resolving Non- Compliance Within 2 Months) - | - ﬂ
8| Drain Action Plan- Untapped & Over F. lowing tapped Drains - l - H
9. | Permanent Monitoring Plan for Existing STP/ CETP/CCRU/ Landfills/ - l
TSDFs )

10. | Construction and Installation of sewage system and STP in Kanpur dehat - W
and Fatehpur ) ]

|

11.| Removal of Chromium, Mercury and Ash from the affected area - i 1
12. | Soil & Ground Water Remediation - ‘
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Recommendations B

River Rejuvenation Plan (Sei@éﬂﬁ’onn/Paﬁguii@}g)-‘lhgml;od
Plain Zoning, Rain water harvesting, watershed
development,encroachment removal, Eco- Sflow

Compliance Timeline
done
(Yes/No)
No Following the receipt of the DEM from

Survey of India by 31.12.2025, NIH
Roorkee will furnish an interim report
containing the coordinates for the flood |
plain zone determination within two months
(by February 2026) and a final report after
an additional two months (by April 2026)

14.| Government Multi-Specialty Medical Aid Facility for victims of Heavy

metal contamination (can be established in existing Govt Hospitals in all
three districts)

15. | Induction Of Work force in CPCB/ PCB

16. | Technical Infrastructure to State PCB/ SGWB

17. | Continuous supply of Electricity for STP/CETP/ Hospitals

18. | Bye- Laws for Preventing Environmental Pollution from Mercury (inlines
of Minamata Convention)

19. | Find out the source of Chromium,Mercury, Fluoride, and Iron in the eco-
system.

20. | Survey And Mapping of (new/old) Dump Sites (of chromium, mercury, ash)
in Fatehpur and Kanpur Dehat, Kanpur Nagar:

21.| Survey and Mapping ofGroundwaterContaminationinFatehpur
andKanpur Dehat, Kanpur Nagar

22.| Survey of People/ Cantle/ Food Chain- To Check Degreeof Contamination
and create  aneffective Remediation Plan Against Bio- Accumulation of
L Heavy Metals.

M= penE
18
Executive Engineer

Kanpur Division Lower Ganga Canal

\Y?S Kanpur
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X / Ph. @ 0532—2569727

4 REGIONAL OFFICE, U. P. POLLUTION CONTROL BOARD

arard faerd aRuE HelF, Heev—10, FoT HEI-3, SHE, FUNNIS — 211019
Avas Vikas Parishad Colony, Sector-10, Scheme No. 3, Jhunsi, Pravagrmaj

roprayagraj@uppch.in

G W0—STI00985 /|10 THOSTIOE0 528 3ATH 2023 /2025 =i 21.11.2025

T #,

SEIEEA R

HABYR |

fawg—=mo Wi eRa airavor, 78 feeh 3 AfSra 2fogo Tw=am 528 /2023 H TR amaeT
faAT® 07.11.2025 & IYGUTEH & TR H |

A8,
FTIIT IRIFT [T9H AR AT IR © b Iad & AIIeT H A0 I R

afderor, 53 facel & Wfoa 2Movo TxET 528 /2023 F 9iiRd amm<er fR=id 07.11.2025
o T de @ H9 7 o=y Frfe™, S090 9guV FEET 9, YR W Aefa faegan
&7 gar FuiRa oo w e o

S. Recommendations | Compliance Timeline

No Done or Not

15. Induction Of Work Yes As per Article published in Damk
force in CPCB/ PCB jagran on dated-11.11.2025 it was

published that MoU has been signed
between IIT Kanpur and UPPCB
Regarding 45 vacancies which includes
28 Assistant Environmental Engineer
and 17 Assistant Scientific Officer.
UPPCB has also published in recent
advertisement on dated-20.11.2025
whose advertisement no 1s H34965/AS
Camp(118/2025) for 224 vacancies of
various designation .

16. Technical Complied | NABL laboratory facility for water &
Infrastructure to State waste water Quality i1s available in
PCB/ SGWB UPPCB, Regional Office, Prayagraj

3 U 319 3delicb-1ed Ud AfUH Mqedd HIddral &g e} 9ied ©|
HISY,

-

(fasma)
PRSI BEIN

Letter Pad-2025
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